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—

Tuesday, July 23, 1968|Sravana 1,

1890 (SAKA)

The Lok Sabha met at Eleven of the
Clock ’

[MR. SpEAKER in the Chair]
MEMBER SWORN

SHRI BINDHESHWARI PRASAD
MANDAL (Madh.pura—DBihar):

ORAL ANSWERS TO QUESTIONS

Royalty payment on coal and iron
ore to Bihar

*31. SHRI SHIVA CHANDRA
JHA: Will the Minister of S1ILEL,
MINES AND METALS be pleased to
slate:

(a) whether it is a fact that in the
Mational Development Council meet-
mg held in New Delhi in May, 1968,
the Chief Minister of Bihar urged
wpon the Central Government for an
Iacrease in the payment of royalty
em coal and iron ore to Bihar;

(b) if so, the response of Govern-
ment to it; and

(c) the royalty presently paid to
Bihar vis-a-vis the B'har’s percent-
age of the total minerals available
in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI RAM SEWAK): (a)
and (b). The question raised in the
meeting was of a general nature.
The rates of royalty on major mine-
rals, with the exception of coal and
ron ore, have recently been revised.
The revision of royalty on coal and
won ore in still under consideration.
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(c) The royalty earning of Bihar
during 1966 was Rs, 5,33,35,165. The
important minerals produced in
B har represent varying percentages
of the total production in the coun-
try. However, Bihar accounted for
thirtyseven percent in total value of
majo- m'nerals produced in Indie
during 1967 against thirty-eight per-
cent during 1968.
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SHRI CHINTAMANI PANIGRA-
HI: For the last many years, the
various State Governments have
asked for a revision of the royalty
rates for the different ores. May I
know whether Government hawe
taken any decision to allow the State
Governments to increase the royalty
rates on iron ore or manganese ore
or different other ores?

SHRI P. C. SETHI: Royalty rates
in the matter of many ares except
coal und iron ore have been increas-
ed. The question of royalty rates with
regard to coal and iron ore is stil
under consideration. Recently, the
Coal Advisory Council has tdken a
decision that even with respect %
coal, the royal® rates should be om
the tonnage basis. Now, the ques-
tion of increasing the royalty is stifl
under consideration.

SHRI R. K. AMIN: In view ot the
fact that coal and crude oil are very
close associates, and the question of
royalty on both is connected together,
may 1 have an assurance from th.z
hon. Minister that when ihe reconsi-
deration of the question of royalty
on coal is taken up, the reconsidera-
tion of the question of royalty on the
crude oil will also be taken up?

SHR] P. C. SETHI: As far as the
question of royalty on crude oil 8
concerned, 1 am sorry I would not
be in a position to say anything. Witk
regard to the royalty on coal, eer-
tainly we shall take into considera-
tion the overall picture and the de-
cision of the Srinagar meeting of the
Ministers that there should not be
violent disturbances in the rates o?

royalty.
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THE MINISTER OF STATE IN TKB
MINISTRY OF RAILWAY3 (SHRI
PARIMAL GHOSH): (a) A small
portion of the whcat transported by
rail in recent months to statiuns in
West Bengal by the Food Curpoura-
tion of India was damaged due to
rain.

(b) About 900 tonnes.
(¢) None was held responsible,

(d) The Food Corporation hiad ag-
reed to utilise covercd as wcll as
open wagons for the movement of
wheat from Punjab and Iaryasna in
order to maximize despatches bcfore
the monsoons. As such, open wagens
were supplied to a limited extent
against requisition for covered
wagons.

(e) Some of the wagzons loaded
during dry weather were not cover-
ed with tarpaulins.

(f) Considering the huge quanfities
to be moved, some use of open
wagong was inevitable. Acute la-
bour shortage at several dnstinatior
points, however, held up unloading
and the turn-rounq of wagons and
tarpaulins was, theeefore, seriously





